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2. & TAIe ((uraar =) smeer, 2025 ®, sq=es 1 #°, ST-a=as (2) & & W, Fafateaa
IU-ITE TiaedTiod B ST, s -
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MINISTRY OF MINES
ORDER
New Delhi, the 25th September, 2025

S.0. 4369(E).—In exercise of the powers conferred by sub-sections (1) and (2) of section 16 read with
section 17 and sub-section (3) of section 25 of the Bureau of Indian Standards Act, 2016 (11 of 2016), the Central
Government, after consulting the Bureau of Indian Standards, is of the opinion that it is necessary so to do in the
public interest and hereby makes the following Order to amend the Tin Ingot (Quality Control) Order, 2025, namely: -

1. Short title and commencement — (1) This Order may be called the Tin Ingot (Quality Control) Amendment
Order, 2025.

(2) It shall come into force on the date of its publication in the Official Gazette.

2. Inthe Tin Ingot (Quality Control) Order, 2025, in paragraph 1, for sub-paragraph (2), the following sub-paragraph
shall be substituted, namely: -

“(2) This Order shall come into force with effect from 17.04.2026.”

[F. No. 02/8/2025-ES]
SHAKIL ALAM, Economic Advisor

Note:  The principal Order was published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-section (ii) vide number
S.0. 1769(E), dated the 17th April, 2025.
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